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Centre awards six all-India prizes and
a Cert;ﬁcate of ‘Krishi Pandit 10 the
competitors who get the highest yield
in each of the six selected crops.

(d) 3713. In 1951-52 none from
PEPSU was awarded any all-India
prize but 75 persons had won State
prizes.

JOURNALS ON AGRICULTURE

389. Shri Chinaria: (a) Wil the
Minister of Food and Agriculture be
pleased to state how many journais
are being issued by Goverrment on
agricuiture and allied subjects with
the names and language of each and
the places of issue?

(b) How many copies of each issue
are issued?

The Minister of Food and Agricul
ture (Shri Kidwai): (a) and (b). A
detailed statement providing the re
quisite information is placed on the
Table of the House. [See Appendix
IV, annexure No. 20]

RAINFALL IN SOUTH INDIA

390. Dr. Rama Rao: (a) Will the
Minister ¢f Communications be pleas-
ed to state whether the Meteorologica!l
Department has recently undertaken
a study of the failure of rainfall in
South India?

(b) What were the results of the
study?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) Yes,
with reference to the rainfall in Mad-
ras State.

(b) The study shows that the con-
tinued failure of rain in some areas
of Madras State in the months of
October to December during the
last five years is not associated with
any permanent change in the climate.
Such drought conditions are not un-
precedented and have occurred in the
past, e.g. during the years 1828 to
1835 and 1872-1876. They can only be
explained as manifestations of the
changeable character of natural wea-
ther for which no causes can yet be
assigned.

COASTAL AND OVERSEAS SHIPPING TRADE

391. Dr. Lanka Sundaram: (a) Will
the Minister of Tramsport be pieased
to state what is the total amount of
cargo and total number of passengers
carried by the Coastal Shipping Trade
of India and what is the total amount
of freight and the total
passage money earned on the same
auring the year 19527
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(b) What is the total quantity of
cargo and what is the totai number
of passengers carried during 1952 by
the Overseas Shipping Trade of India
and what is the total amount of freight
and what is the total amount of pas-
sage money earned thereon?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
The figures of cargo and passengers
carried during 1952 are given below:

Cargo—24.66 lakhs tons approxi-
mately.

Passengers—12:28 jakhs approxi-
mateiy.

No information ig available about the
total amount of freight and passage
money earned in the Coastal] Trade
of India but it is understood that the
total amount of freight and passage
money earned by Indian ships in the
coastal trade including trades with
Pakistan, Ceylon and Burma during
1951-52 were of the following order.

Freight ...... ...Rs. 9:32 crores.
Passage money ... Rs. 0:34 crores.

(b) Figures are available only cof
the tonnage of ships which entered and
cleared at Indian ports and that too
for the financial years. The figures
relating to 1951-52 are given below:

Entered 9,412,142 N.R.T.
Cleared 7,486.418 NR.T.

No information is available of the
total freight and passage money earn-
ed by foreign ships engaged in the
overseas trade of India but those ear-
ned by Indian shipping companies
during 1951-52 are indicated below:

Freight ... Rs. 9.32 crores.
Passage Money ... Rs. 0.34 crores.

INDIAN CANCER RESEARCH CENTRE

392. Dr. Rama Rao: Will the Minis-
ter of Health be pleased to state:

(a) whether any grants have been
made by any foreign charitable insti-
tution to the Indian Cancer Research
Centre; and

(b) if so, how much has been
granted, by whom and for what pur-
pose?

The Minister of Health (Rajkumari
Amrit Kaur): (a) and (b). No grants
have been made by any f{oreign charvi-
table institution to the Indian Cancer
Research Qantre proper. The Rocke-
feller Foundation have, however, spon-
sored a Laboratory for the Study of
Human Variation at the Indian Cancer
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Research Centre, by a grant of U.S.
$ 9,500 for the purchase of equipment
and Rs. 65,000 for the operation of
the Laboratory for a period of three
vears. The purpose of this Labora‘ory
is to study Human Blood groups and
other genetical traits with special ref-
erence to hereditary diseases and
other defects in endogamous groups
of people.

INDO-AMERICAN AGREEMENT RELIEF COUN-
ciL

393. Dr. Rama Rao: (a) Will the
Minister of Health be pleased to state
when was the Indo-American Agree-
ment Relief Council set up?

(b) Who are the personnel of the
Council?

(c) What gifts have so far been
presented to various medical institu-
tions in India by this Council?

(d) What was the amount collect-
ed by Customs on these gifts?

The Minister of Health (Rajkumari
Amrit Kaur): (a) and (b). The Coun-
cil is a private organisation set up on
the 15th December, 1451 by the par-
ties concerned. Its name has since been
changed to “Council of Voluntary
Agencies”. The following are the exis-
ting personnel of the Council:

(i) Mr.
Representative of
Unit.

E. St. John Catchpool.
Friends Servica

(ii) Rev. Donald E. Rugh, Repre-
sentative of the National Christian
Council Famine and Relief Committee.

(iii) Mr. Fred Devine, Representa-
tive of the CARE Headquarters in
India.

(iv). Very Rev. Paul F. Smith,
Representative of tne Catholic Relief
and Welfare Committee.

(v) Rev. S. M. King.
tive of the Mennonite
mittee.

Representa-
Relief Com-

(c) So far as Government are aware
gifts coming under the Indo-American
Relief Agreement are distributed by
receiving agencies recognised under
the Agreement. Government have no
information as to whether the Council
has any hand in the matter of distri-
bution. The gifts presented to medi
cal institutions by receiving agencies
under the Indo-American Relief Agrec-
ment comprise of drugs and medicines.
food-stuffs and ‘hozpital equipment and
supplies. Full particulars of these
gifts cannot be supplied as it would
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involve too much time and labour to
collect them,

(d) The gifts which confirm to the
terms of ‘he Indo-American Reliet
Agreement are exempt from customs
duty.

INVENTIONS OF . MISTRI MaNsA Ram

394. Shri Vittal Rao: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that Mis-
tri Mansa Ram, a technician of the
Northern Railway Workshop at Kalka
has invented a Horizontal Band Saw
and several other processes;

(b) in whose names were these in-
ventions patented; and

(¢) how much this technician was
paid for these inventidhs and how
muck more will he be paid for tpe
purchase ef these inventions and its
patent rights from him by Govern-
ment?

The Deputy Minisier of Railways
and Transport (Shri Alagesan): (a)
Yes. Shri Mansa Ram. a Mistry em-
ployed in the Northern Railway v.ork-
shops at Kalka. fabricated a Horizon=-
tal Band Saw and also improvised
certain other machines in the Work-
shops to suit the specific requirements
of the workshop in the normal course
of his duties.

(b) Since these machines and gad:
gets fabricated or improved .by.Shrl
Mansa Ram were done in the railway
workshops he que:ton of ‘‘patenting
inventions” does not arise

(¢) The General Manager. Northern
Railway has awarded Shri Mansa Ram
a sum of Rs. 500/- for the initiative
and high skill displayed by him.
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The Deputy Minister of Railways
and Transport (Shri Alagesan): Com-
plete information relating to land re-
venue collected from Railway lands in

Uttar Pradesh since 1949 is not avail-
able at present. A reference is being





